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(b) if so, the detaillll thereof? 
The Minister of Education (Sbri 

II. C. Chagla): (a) There is no speci~ 
Ile and separate scheme under which 
Central assistance is given for the 
expansion of free and compulsory 
education at the elementary stage. 

(b) Does not arise. 
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Pending Cues in Dip Coarta 
950. Sbri Krisbnapal Sinrb: Will 

the Minister of Home Affalrii be 
pleased .to state the number of pend-
ing cases in various High Courts as 
on the 31st December, 1945, 31st Dec-
ember, 1946, 31st December, 1947 ~ 
31st December, 1964 and the number 
of ffigh Court Judges on those da~·· 

The Minister of State In the lllals-
try of Home Affairs (Shrl HaW) : 
Information in regard to the position 
as on 31st December, 1945, 31st Dec-
ember, 1946 and 31st December, 194.7 
is being obtained and will be lald on 
the Table of the House. 

A statement giving the informatfOll 
as on 31st December, 1964 is laid on the 
Table of the House. [Placed tn Ub-
T4TJI. See No. LT-3959/65). 

Nag"a Hostiles 
951. Sbrlmatl Renuka Barkatald: 

Will the Minister of Home Afraln be 
pleased to state: 

(a) whether It ls a fact that UM? 
Naga hostiles have recently been 
recruiting and training youtha from 
the border villages of Manipur; alUl 

(b) if so, the action taken to pre-
vent such inter-State extension of the 
activities of the Naga hostiles? 

The Minister of State In the llldl-
try of Home Affairs (Sbri HatbO: (a) 
It is a fact that the Naga hostiles have 
been recently recruiting youtM from 
the border village of Manipur. There 
is, however, no in1ormatlon Of any 
training being given to them 

(b) Where possible, the areu ot 
hostile activities are declared u dis· 
turbed areas under Armed Forces 
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<Assam and Manipur) Special Power, 
Act 1958, to enable the security 
'forces to take effective action in inter-
r·eptJng and dealing with these hostiles. 

Nitropn l'ertlliser Planfa 

9IZ f Shrimatl Renaka Barbtald: 
· 1. Slll'i Ravindra Varma: 

Will the Minister of Petroleum &llcl 
ChemlM.ll be pleased to state: 

(a) whether it is a fact that the 
lmperial Chemical Industries and the 
Gulf Oil of Texas have offered to 
build nitrogen fertilizer plants in 
India; and 

(b) i! so, the main fenture5 of their 
proPosals? 

TM Minmter of State in the Mlnhl-
try of Petroleum and Chemlealfl (Shri 
Alagesan): (a) and (b). The Imperial 
Chemical Industries, London and the 
TeXB!I Gulf Sulphur Company of 
U.S.A. have shown interest in the 
eatabiishment of large sized fertiliser 
factories. Detailed proposals are 
awaited. 

951 I Shrlmatl Ken'llka Barbtald: 
· 1 Bbri Bavlnclra Varma: 

Will the :Minister of Bame ilaln 
ht' pleased to state: 

(a) whether it is a fact that he 
hall sent a communication to the Chief 
Ministers on the proposal to introduce 
;idministrative reforms; and 

(b) if so, the main features of the 
proposals made therein? 

The Mbdster of Dome Main (.8hrl 
Nanda): (a) and (b). Yes, Sir. A 
note on administrative reforma recent-
ly prepared for the meeting of the 
Eastern Zonal Council !held at Cal-
.cutta in January, 1965, has been cir· 
aulated to the Chief Ministers of all 
the States .. The note contains sug-
RestiOM for a common approach to 

the evolving of a programme uniier 
three heads: 

(i) Tightening up the a:iltfDS 
machinery; 

(ii) evolving new measures of. re-
form; and 

(iii) some major problem areas. 

Under (i), the note stresse. the 
importance of supervision and inspec.. 
tion, punctuality, and quickness iJa 
correspondence as major elements iJa 
the "tightening" process. And it 
underlines 1ibe role of Ministers and 
senior officers in setting a pattern of 
business-like methods of work. 

Under (ii),· the note develops the 
point that administrative reforms al 
a basic character must be study-
based. For this, it is necesaai'y to 
build Ul> techniques of study and a 
body of trained personnel to u. 
them. Equally necessary is a con-
crete prol(l"arnme of studies. The now 
advocates going intensively into 
selected specific areas of adminlatra-
tlon. 

Under (iii), the note commends two 
problems to the States for 1>rlorlt7 
attention. viz. district admini1tratioo 
and plan imJ>lementation. 

A.rrloaltmal 8ollo0111 

.. .,.. I 8hrl Mahenrar Naik: 

...... '\. 8hrl Ramahwar Taatla: 

Will the Minister of Edaeatlon be 
pleased to state: 

{a) whether Government have a~ 
proved a proposal to start 2,000 
Junior Agricultural Schools; 

(b) whether the manalfement al. 
these schools will be the exclwiive 
concern of the Centre; and 

(c) how the proposed schools are 
going to be distributed, (State-wise)T 

The Minister ot Education <Sblt 
M. c. Charla>: (a) No, Sir. 

(b) and (c). Do not arise. 




